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SHRI P, RAMACHANDRAN: Yes,

Sir. Government will take all neces
sary steps to see that the unions are 
recognised based on their membership. 
If it has not been done in the past, it 
will be done in the future.

SHRI AMRrr NAHATA: He asked 
whether recognition will be given based 
on ballot, not on verification of mem
bership.

SHRI P. RAMACHANDRAN: That 
Is also one of the questions that is 
being considered.

SHRI SAUGATA ROY: May I know 
whether the Bharatiya Mazdoor Sangh 
or the trade unions belonging to any 
other constituents of the Janata Party 
ai seeking recognition in the Jharia 
cOft fields? Has the minister satisfied 
himself that the INTUC and AITUC 
which are already recognised and 
established unions in the coalfield are 
not having a majority of the workers 
with them?

SHRI P. RAMACHANDRAN: This is 
a question for future action and we 
will definitely go into the question and 
see whether the unions can be recog
nised.

SHRI SAUGATA ROY: I would like 
to know whether any unions belonging 
to any constituents of Janata Party are 
seeking recognition in Jharia coalfields 
like the Bharatiya Mazdoor Sangh.

SHRI P. RAm AcHANDRAN: We
have no information in that respect, but 
these unions will be recognised based 
on the membership and if that is not 
done correctly in future it will be done 
correctly.
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SHRI P. RAMACHANDRAN: This 
is a policy question which has refer
ence to the Labour Ministry. I sup
pose the Labour Minister will look 
into this.

Energy produced from Hydro Power

*247. SHRI P. RAJAGOPAL NAIDU: 
Will the Minister of ENERGY be 
pleased to state;

(a) whether Grovernment are aware 
that energy produced from hydro 
power is not stable; and

(b) if so, alternative arrangements 
contemplated to meet the power short
age?

THE MINISTER OF ENERGY (SHRI 
P. RAMACHANDRAN): (a) and (b). A 
statement is laid on the Table of the 
House.

Statement

(a) and (b). The oitput frcni a 
hydro-electric project is designed tak
ing into account the availability of 
water and the operating head. As 
hydrological conditions vary from year 
to year, the hydro stations as a rule 
are designed to generate power on the 
basis of 90 per cent dependability. The 
output from hydro-electric stations can 
however vary to make available addi
tional generation in good years when 
water availability exceeds planned 
conditions. Generation is also subject 
to the manner of operation of reser
voirs in the case of storage-based 
hydro stations.

If the overall performance of hydro
electric stations is judged against the 
designed potential then, by and large, 
the performance of hydro-electric power 
stations in the country has been satis
factory. But, in hydro stations which 
are run of the river type or which 
do not have the flexibility of a carry
over storage, there will be fluctuations 
in energy output depending on addi
tional availability of water in excess 
of what had been planned.



Om Answers ASADHA 8, 1899 (SAKA) Oral Answers

In platining tor power development, 
an optimum hydro-thermal mix is con
sidered desirable taking into account 
the load pattern and the system require
ments, and this aspect is always kept 
in view.

SHRI P. RAJAGOPAL NAIDU: I
want to know whether the Govern
ment is going to propose an atomic 
energy plant in Andhra Pradesh?

SHRI P. RAMACHANDRAN: There
is no proposal under consideration. But 
the question has to be put to the Prime 
Minister.

SHRI P. RAJAGOPAL NAIDU; I 
also want to know whether a super 
thermal station is going to be installed 
at Ramagundam or Vijayawada.

SHRI P. RAMACHANDRAN; It is 
under the consideration of the Govern
ment.

PROF. A. K. AMIN: This question of 
stable or unstable production of energy 
is creating a lot of disturbance in the 
country. I would like to know whether 
the Government is thinking of evolv
ing a countrywide grid with respect to 
electricity so that the question of sur
plus and deficit can be solved and the 
question of stable and unstable pro
duction can be solved.

SHRI P. RAMACHANDRAN: Yes.
The policy of the Government is to 
evolve a national grid and as soon as 
it is evolved, probably this problem 
can be solved.

SHRIMATI PARVATHI KRISHNAN: 
The Minister has just stated that the 
Government is considering the policy 
of a national grid. I would like to 
know whether in considering this policy 
adequate protection will be given to 
tariff rates in different States. Secondly 
1 would also like to know from the 
iion. Minister whether in view of the 
power shortage that is perennially 
there in my State Tamil Nadu, what 
steps are being taken to speed up 
rommissioning of the Kalpakkam 
atomic energy plant.

SHRI P. RAMACHANDRAN: Steps 
are being taken to ease the power 
situation in the southern region also 
and towards that end only a third unit 
in Tuticorin and another unit in Ney- 
veli are being processed in the Depart
ment and with regard to the atomic 
power station, I think the question has 
to be addressed to the Prime Minister.

SHRIMATI PARVATHI KRISHNAN: 
You have not answered the question 
about the protection of tariff rates in 
the context of the national grid.

SHRI P. RAMACHANDRAN: That 
has to be done by the State Govern
ments. They have to take into con
sideration the cost of production of 
energy and also evolve a tariff policy.

SHRIMATI PARVATHI KRISHNAN: 
Sir, the Prime Minister can answer my 
other question, as he is here.

MR. SPEAKER; The Prime Minister 
cannot answer the question off-hand.

SHRI A. C. GEORGE: Sir, it is a 
well-known fact that Kerala has got 
great potentialities for hydro-electric 
power and right now only one-third of 
its potentialities are being exploited. 
There is a proposal to generate the 
cheaper hydro-electric power in the 
Silent Valley project and the clearance 
of the Planning Commission or almost 
every department has been- given. But 
in spite of that, on the plea of some 
wild life preservation or something 
like that, that ambitious project is 
being stalled. In view of the shortage 
of electricity in the southern grid will 
the hon. Minister assure this House 
that the obstacle for the Silent Valley 
project proposal is cleared and the pro
ject is expedited?. ,

SHRI P. RAMACHANDRAN: At the 
moment I don’t have information about 
the Silent Valley project. But if a 
separate question is put I wiU try t9 
answer.
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SHRI p. RAMACHANDRAN; For the 
information of the hon. Member, I 
would say that DVC hydro is generat
ing more than the designed potential.
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SHRI NIHAR LASKAR: It is reaUy 
tragic to find that in almost all the 
States—and especially in Bihar and 
Madhya Pradesh—so many people had 
to lose their lives, because they wanted 
to exercise their democratic rights. 
Particularly about Bihar, can you give 
details as to the categories to which 
these 30 people who were killed, be
longed? (Interruption)

MR. SPEAKER: Order now-

SHRI NIHAR LASKAR: I want to 
know whether they belonged only to 
the weaker sections of the society.

SHRI CHARAN SINGH: The ques
tion asked was about the number of 
places where the incidents took 
and the number of workers killed or 
injured; and thirdly, what action is 
being taken. I have given these an
swers.

SHRI NIHAR LASKAR: I would 
like specifically to know this: out of 
these 30 people, how many belonged to 
the weaker communities—particularly 
to the Harijan community.

SHRI CHARAN SlNCxH: I do not 
have this information.

SHRI NIHAR LASKAR: Has it come 
to the notice of the hon. Home Minister 
that in a particular place, it has been 
found that weaker sections particular
ly have been prevented from exercising 
their franchise? If so, is the govern
ment thinking of putting an end to* 
such corrupt practices in future?

MR. SPEAKER: Protection is pro
vided to everybody according to the cir
cumstances of the case. There is no 
question of weaker sections or of 
stronger sections where crime is con
cerned.
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SHRI K. MALLANNA: Tl>ere are
about 12 States; and the number of 
injured is 823, and the number killed 
39. The inference is that there was 
no law and order in these States. What 
is the reaction of the Government to 
this?




